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plans to close down ihe medical university
or to transfer it from Vijayawada to
Hyderabad. On the other hand, the Chief
Minister has also been calling for appli-
cations from entrepreneurs to open medical
and dental colleges in different parts of
the State even though the basic facility of
an hospital is not there. Hospitals happen
to be the laboratories for medical studies
and without the facility of even an hospital
medical colleges are being opened in the
State. 1 had written to the State Govern-
ment and also to the Chief Minister to
open dental colleges departments in the
‘existing medical colleges. The cost of
opening such a wing would be less as it
will be opened in an existing medical
college. Andhra Pradesh has 10 medical
colleges and they can open dental depart-
ments wings there without investing even
a4 single pie more. But it does not seem
to be advantageous or beneficial to the
people sitting in office in Hyderabad. They
are instead allowing the private operators
to utilise the services of the Government
hospitals to their advantage. The second
aspect is that there are 17 private engineer-
ing colleges in the State and in all the
engineering colleges capitation fee has been
banned. Now the present Government
has given a notification to the effect that 50
ped cent of the seats in all the engineering
colleges can be auctioned in public and,
not satisfied with that, the Government
now has called for applications to open
more engineering colleges in the State, [t
appears that more than 170 applications
are pending with the State Government and
the Siate Government is now bargaining
with the private parti¢s to pay more money
if they wanted to open a college in the
State. Mr. P. V. Narasimha Rac who
happens to be the Prime Minister, in the
past for some time had worked as Educa-
tion Minister as well as Health Minister
in the State. At the Centre also he had been
Human Resource Development Minister.
1 do not know why the Prime Minister is
keeping mum on this aspect when in his
own State the Government is going contrary
to the direction of the Central Govern-
ment and contrary to the directions of the
Planning Commission, Denta] Council,
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Indian Medical Coungil as well as the Tech-
nical Education Council of the Government
of India. So I would like to appeal to the
Union Government through you, Madam,
to see that this obnoxious practice of
marketing all the seats in the Professional
colleges is stopped lock, stock and barrel.

SHRI S. VIDUTHALAl VIRUMBI
(Tamil Nadu) : I associate myself with
this.

THE VICE-CHAIRMAN (SHRIMATI
SUSHMA SWARAJ) : Your association is
recorded.

SHRI S. VIDUTHALAI VIRUMBI :
It is prevailing not only in Andhra Pradesh
but everywhere in India.

SHRI SUNIL BASU RAY (West
Bengal) : I associate myself with this.

SHR1 MOTURU HANUMANTHA RAO
(Andhra Pradesh) : Please allow me also
to associate myself with this. The point
herce is that our Human Resource Develop-
ment Minister has been saying that no
capitation fee will be charged. But our
Chief Minister, being the Chairman of the
Fducation Coimnittee, himself is doing all
these things. It is very obnoxious in that
sense,

THE VICE-CHAIRMAN
SUSHMA SWARAJ) :
your special mention.

(SHRIMATI
Now you make

Scericus {risis in ¢he Hyderabad unit of
LD.P.L.

SHRI MOTURU HANUMANTHA RAO
(Andhra Pradesh) : I rise to make a special
mention of the grave situation prevailing
in the IDPL yard of Hyderabad, which I
visited on 2nd July, 1992. I had a talk
with the Gereral Manager and other Mana-
gers, representatives of various staff asso-
ciations and trade unions. All of them are
desparately waiting for the Govermment of
India and the BIFR to intervene. There is
no money to purchase raw materials and
the salories were not paid to the RPF.
Nearly 176 persons, who are skilled
workers, have already been persuaded to
lake voluntary retirement. While at least
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10 crores of rupees per month is required
to make it survive with minimum produc-
tion, that is not coming forward. If this
unit which is producing 40% of the IDPL
medicines, which are nowhere produced
by the private firms, is to be closed down,
it would be a calamity for the common
patients of our country. If this unit is
to pay all arrears and interests as stipulat-
ed, there is no alternative to closing down.
There will be further retrenchment and the
prices of drugs will go up sky-high at the
will and pleasure of the multinationals,

So, if the Government is serious to pro-
tect the people of this country with medical
services, it should rise to the occasion on
a war-footing. The Government should take
steps to see that all arrear payments are
deferred. From now on a minimum of
Rs. 10 crores should be given to the plant
every month for six months for it to
survive. If all the skilled personnel are
allowed to retire and join the private
enterprises, even the minimum production
aimed at would dwindle to nothing. Unless
the Government of India makes it a point
to subsidise and maintain this national
plant, it would be completely abdicating
its responsibility to control even other life-
saving drugs. The Government can mono-
polise certain specifics and sell them at
subsidised vates to maintain a fair-price
drug market, That would be of great help.
All other goody-goody words about saving
the public sector by the Government is a
mere hoax on the people. Thank you.

SHRI SHABBIR AHMAD SALARIA
(Jammu and Kashmir) : 1 associate myself
with this.

oW (sfiwdt qEwRt w@Iw)
3% £, aeET eHifaans oY e g
Uttar Pradesh Governments Decision to

Wind up Secondary Education Services

Commission
$ ot xw s aEa (SET W) G
AIAATT  SOgETEAET AT, "I G0
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fear w1 3, Taw fore & smesr weang
&@T g1

W W9E AOT F HTeqT T § 39§29
F enT swfia Fwr Arga § B oI
2T FI FJAATA FEHIC ¥ AGAT STA3%-
qu FTAAAT F AR F IO GRA &
awe fordgor eamat #7 00 aw@ & wewe-
feam #T faur 2

HEEAT, 1083 & ITAT W2T T Al T
FTEHT T AT 8T F g2 FeHaGd o
FIAT §FeN THed § WEw gd # ;G
ardy, frafsast § sRaafET g sty
FAMAT F UFA & fag ux Areatas
forear dav WA #7 @3F fear av 1 gEH
2397 a8 47 fF ot wdw §F SfRiorw
=8 71 maw fae a3 A< foern gommi
# fareror ®1 w=wr T dar €1 @
T4 1988-89 § ¥@ FEEl & frErme
g F AT FRA FT AAT IJ(, AT
FIE TG FT G | gAY avrgai e
AR S A

qiadta geraw fag ST # aFR ¥
farg o7 Geqe 7 saafoq Eaeq sqifag F4§
1 gfee ¥.o3 wram w1 fafiem Fd
FO & A faar @ 3o fegfear g€
afew S| & admA g mE, 29 S
1991 FI TF ATATY WA F FW g
@ # fgfa ) Sax wmw |7 @ed
ant & wE | A9FHY G ATAFL AT
grm fF W mi@ ey genw $e%
FAAT W GuI AFSH TeE €
IAL NI § HIT A5 U7 I WA
5 semiawl F fofm gx e ol Fraw
# 2 | W ey gere ¥ i §
TRt F qf o a8 gu & | & W
geras fHimm ad fo s oawar



